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ORDER
 
The Text below is only a summarized version of the order pronounced
 
State Public Service Commission issued advertisement for post of principal with number of post as
18 which would be subject to variation. Commissioner recommended name of more than 18 which
was challenged by appellant. Commission can recommend more names than 18 for which
advertisement was issued. All names recommended were entitled to be appointed as
recommendations made by Commission were according to law.

 


